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(b) wilhin the limitations (If a,,,il,,o'c 
re~ourcts hy way "f line capacity. rolling 
stock ,,,'., additionul lIains have been 
introductd on various routts/stctions to 
cope with the expanaion in traffic. There 
is no question of any section having been 
neglected or discriminated a,.inst in this 
malter. Additional capacity is being 
develop:d on certain sections to enable 
additional trains being introduced. 

Automobile Plant from Au\trlia 
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Wtll the Minister of INDUSTRIAL 
DEVELOPMENT, INTERN"L TRADE 
AND COMPANY AFFAIRS be plea,ed tll 
state: 

<a) whether it is a fact thilt the manu· 
facturies of Zeta cars in Alistralia have 
made,n offer of a aift of a complete 
automi..\t'lile pl.JOl t.:.tpable of rollins out 
12,000 small scars annually to some Delhi 
firm; and 

(b) whether .he Indian lirm has 
accepted t he offer? 

lHE MINISTER OP INDUSTRIAL 
DEYELOPMENr, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) and (b). The Delhi firm 
who have sponsored a scheme fur the 
milnufa~turc of Zeta cars in I ndia, have 
intimated th.lt their Australian collabo­
rators have made an offer to them of a 
gift of pl.lnt with a capacity of manu· 
facturing 12,000 cars per annum. As full 
details of the offer have Dot been 
furnished, these ha\'c been called for from 
the firm. 

I: 00 brl. 

CALLING ATfE"IrlON TO MArn,1{ 
OF URGENT PUBLIC IMPORTA:-.ICE 

Reported Coalroicr'Y by Pakbtu on ... iDlp!'­
IDtntalloo of Ii. utch ... ard 

SHRI SURENDRANATH DWtVEDY 
(KeDdrapar.): l.:all Ihe alteOtillO o~ tbe 

Minister of ExterDal Affairs to the followin, 
mailer of ur,ent public importance and I 
request that he may make n statemeDI 
thereoD ;-

"The reported controversy raised by 
Pakistan o,er Ihe issue or implemeDta­
tion of Kutch Award." 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI DINESH SINGH) : Tbe 
attention or the Government has beeD 
drawn to a report appearinll in the Times 
of Innia dated Sth March, 1969, alleginll 
that difficulties have cropped up in the im­
plementation of th. Kutcb Award. 

The HOUle is aware that u machinery 
was established by India and Pakistan for 
the implementation or the Kutch Award, 
The olliei"ls of the two countries have beeD 
meeting from time to lime to ,upervise Ihe 
ground work in the demarcatioD of the 
boundary 3S fixed by the Award. These 
meeting' are intended to iron out any diffe­
rence of opiDion that may arise between 
the two sides with re& .• rds to the actual 
delineation of the boundary. 

We have received a request from the 
Government of Pakistdn to hold IInother 
meet ins of the representatives to deal with 
a difference of opinion that has arlsed in 
respect of a feature on which control pillar 
No.6 is located. I t is our expectation that 
the two repre.entatives will meet shortly to 
consider the matter. 

SHRI SURENDRA NATH DWIVEDY: 
The whole story of Kul<h Award t. a 
,ordid story of surrender by thi~ Govern· 
ment. 

SOME HON. MEMBERS: Shame; 

SHRI SURENDRANATH DWIVEDY I 
So for •• the Award i. concerned, it was 
on .",count of political considerations that 
they lIa.e lhe Award in favour of Paki"an. 
Nnw, it appears that in spite or the fact 
that the principles of demarcation have 
already been decided, so far a. delineation 
is concrrned t there is some difftcuhy. I 
want to know whether the proces. of 
putlin~ pilla .. was to b. fini_bed in the 
cour..: of a )CU and th~t Pakj,tdn i •• Ieli­
berately deldyinl this pro.:e... H" j ... ny· 
thinl to do wil" the polith.:al dClfclo1',nc"ts 
in P"dIIlD 1 




